Number of Anganwadi Centres

*54. Sh. AMIT SIHAG (Dabwali) :- Will the Minister of State for Women and Child

Development be pleased to state:-

a) the number of Anganwadi centres in Dabwali Assembly Constituency being run

in fully functional buildings and in school buildings which are in good condition;

b) whether all Anganwadi centres in Dabwali have functional electricity, water,

toilet and kitchen ; if not, the data of those without these facilities in total ; and

C) the number of Anganwadi centres which are without workers and helpers

togetherwith the number of workers who have got additional charge ?

Smt. Kamlesh Dhanda, Minister of State, Women & Child Development
Sir,

A Statement is laid on the table of the house.




Vidhan Sabha Question *54.,

Statement

Question Reply
a) the number of | There are 291 Anganwadi Centres are functional in Dabwali Assembly
Anganwadi centres in | Constituency. The details are as under:-
Dabwali Assembly . —
Sr. No. Location of Buildings No. of AWCs
Constituency being run in i —
) o 1 AWCs in own constructed Buildings 177
fully functional buildings and i
) o ) 2 AWC in Schools 33
in school buildings which are i _ _
] . 3 AWCs in Community Buildings 66
in good condition; - _
4 AWCs in Private/Rented Buildings 15
Total 291

b) whether all | The details of Anganwadi Centres in Dabwali Assembly Constituency
Anganwadi centres in | without electricity, water, toilet and kitchen facilities are as under:-
Dabwalihave functional Without | Without Tap | Without |  Without

electricity, water, toilet and Electricity Water Toilet Kitchen

: o facilities facilities (*) | facilities | facilities

kitchen; if not, the data of 137 53 =1 140

those without these facilities | * Potable water facilities are available in Anganwadi Centres.

in total ; and

C) the number of | The details are as under:-

Anganwadi centres which are
without workers and helpers
togetherwith the number of
who have

workers got

additional charge ?

Particular | Total no. of No. of | Total no. of | No. of No of
sanctioned AWCs | sanctioned AWCs Workers
post of without post of | Without | who have
Anganwadi | Workers .| Helpers got
Workers ﬁ;nlganwadl additional
elpers Charge
Dabwali 291 29 286 46 29
Constitue
ncy
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